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tleet, thereby making the passengers' 
life insecure? 

Shri C. M. Poonacha: This point i3 
no doubt taken into account. 

Shrl K. N. Tiwary: May I know the 
total number required to cover all 
the lines? 

Shri C. M. Poonacb: We are having 
about 50 to 56 planes in service. 
According to the present programme, 
the number would be st:ghtly les3, but 
the seating capacity in most of these 
planes would be much higher than 
what we presently have. 

Shrl Vasudevan Nair: The hon. 
Minister himself has just now stated 
that the Dakota planes are outmoded 
planes. In that case may I know why 
of late, during foe last week, they 
have introduced the Dakota plane in 
the South from Madras to Cochin? 

Shrl C. M. Poonacha: At the 
moment, they are in our service .... 

Shri Vasudevan Nair: They were 
not in service before ..... . 

Sbri C. M. Poonacha: They are air-
worthy after due inspection and care-
ful maintenance. 

Shri Shinkre: It is obvious that 
this question has assumed added im· 
portance as a result of some very 
'!at:il accident~ that we had recently. 
In this connection, it was in the preSlll 
a few days back, about a week back I 
think, that one very important daily 
from West Germany called 
Frankfurt A!lgeimeine, has casti-
gated all the international airlines 
plus the respe-:tive Governments for 
trying to hush up the fact that more 
or less at the same time when this 
Indian airliner crashed, an Italian jet 
fighter also has been missing in the 
same area, the insinuation being that 
the Italian jet fighter might have 
hit the airliner and caused the crash. 
I want to know from the hon. Minis-
ter whether he is aware of this fact, 
and if so, what steps he has taken to 
ascertain the truth, and if not what 
he is going to do to ascertain · the 
truth and re-establish the prestige 

and reputation ot our pilots and our 
airlines. 

Shri C. M. Poonacha: The matter hi 
under investigation by a court of 
inquiry. I do not wish to prejudge 
the findings of that body now. 

Shri Shinkre: Is the hon. :Minister 
aware ot that report? 

Mr. Speaker: Next question. 
Shri C. M. Poonacha: I have seen 

some reports in the •..• 

Mr. Speaker: I have not allowed 
that question. I am going to the next 
question. 
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The Minister of State In the Minis-
try of Transport, Aviation, Shipping" 
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and Tourism (Shri C. M. Poonacha): 
(a) Yes, Sir. 

(b) and (c). No conditions or res-
trictions as regards the nature of 
aoods were imposed. 
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Shrl C. M. Poonacba: The main 
question refers to vessels of non-
aligned countries; so it does not refer 
to any vessels from China. 
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Shrl C. M. Poonacba: Pakistan has 
accepted the terms, and this is a sort 
of reciprocal arrangement which bas 
been accepted now. 
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Shrl C. M. Poonacha: We have full 
confidence. 
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Shrl C. M. Poonacha: I require 
no tic•. 

Shrl P. R. Chakravertl: How far 
have the Tashkent talks led to a 
further easing of the situation so that 
the goods that are loaded in Indian 
ports can easily go to other non-
aligned countries? 

Shrl C. M. Poonacha: Indian 
exports from India if loaded in neu-
tral ships can touch Pakistan ports 
according to the present arrangement. 
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Shri Bhagwat lha Azad: May I 
know whether as a result of the Tash-
kent spirit there is a further conces-
sion allowed by Government that no 
such limitation will be there, and 
'non-aligned' ships will have the 
option either to proceed to Pakistan 
first without unloading or to proceed 
to India? 

Shri C. M. Poonacha: Yes, the con-
cession is given to all foreign bottoms, 
and they have to plan their pro-
gramme according to their own con-
venience. 
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Shri C. M. Poonacba: This parti-
cular question is under discussion at 
muusterial level. 

Shri S. C. Samanta: Did the ships 
of non-aligned countries require pre-
vious permission of India before? 
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Shrl C. M. Poonaeba: During the 
emergency when there was a canfiict 
between India and Pakistan, there 
were certain regulations stipulated. 
Before that, there were no such res-
lnctions placed. Subsequently, these 
restrictions were placed due to certain 
special conditions obtaining between 
the two countries. These have now 
been removed. 

Shrimati Savltri Nipm: What is 
the position regarding ships coming 
from the aligned countries? Would 
they also be given the same conces-
sion or are there difterent rules for 
them? If the answer is in the aflir-
mati ve, what are the names of those 
countries in respect of the ships of 
which the rules are different? 

Sbri C. M. Poonacha: These parti-
cular relaxations and the revised pro-
cedures apply to third countrie5' flags. 
In that, there is no further spelling 
out of aligned or non-aligned coun-
tries. 

Shrl P. C. Borooah: May I know 
whether the offloaded Pakistani 
cargo from the Italian freighter Adigo 
at Bombay has been released to Pakis-
tan? If so, what is the Pakistan Gov-
ernment's reaction thereto? And how 
much of India-bound cargo was off-
loaded by Pakistan during the recent 
confiict? 

Shri C. M. Poonacha: This parti-
cular incident is now under special 
examination. Adige was detainea in 
Bombay during the time the confiict 
between India and Pakistan was on. 
Subsequently, certain cargoes were 
unloaded in India and the ship allow-
ed to move from Bombay. 

Shri Buta Singh: May I know 
whether Government have already 
taken up or propose to take up, with 
the G.overnment of Pakistan, re-
establishment of normal relations by 
way of direct transport, aviation, 
tourism etc. between the two coun-
tries' If so, what is the progress 
made? 

8hrl C. M. Pooaacha: Yes, Sir. 

Shri Hem Bania: Since the Tash-
kent Declaration has ushered in a 
climate of normalisation of relations 
between the two countries, India and 
Pakistan, may I know whether Gov-
ernment have considered the neces-
sity of lilting these emergency limi-
tations? 

Shri C. M. Poonacha: This refers 
to a question of a general character. 
With partcuilar reference to normali-
sation of traffic between these coun-
tries, in so far as shipping is concern-
ed, normalcy is being attempted, and 
then we have already taken recipro-
cal action from both sides to estab-
lish normalcy. 

Shri Swell: What is the criterion 
of non-aligrunent in this instance, and 
what are those countries -·that are 
considered non-aligned? 

Mr. Speaker: That would be .... 

Shri Swell: Wtrat are the countries 
that are considered non-aligned? 

Mr. Speaker: That has been suffi-
ciently discussed here many a time as 
to what is non-alignment. 

Shri Kapur Singh: Are those ship-
ping facilities likely to augment the 
war potential of Pakistan directly or 
indirectiy? 

Shri C. M. Poonaeha: I am unable 
to reply to this question, because this 
is a matter entirely dependent on 
other circumstances. 

Fertilizer Unit In Co-operative Sedor 

+ 
•269. Shri Vishwa Nath Plandey: 

Sbri Linga Reddy: 
Sbri R. S. Pandey: 
Shrl Ravindra Varma: 
Shri Kajrolkar: 
Shri Sidheshwar Prasad: 

Will the Minister of Food, AgriC11l-
ture, Community Development and 
Co-operation be pleased to state: 

(a) whether a proposal to set up a 
fertiliser factory in the co-operative 
sector was being negotiated with the 
AmeriC'llil co-operatives; 




